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	1
	2.04 PM


	                     Ch. Prem Singh, Hon'ble Speaker in Chair. 

                                       (VANDE MATARAM)

	2
	2.05PM
	Obituary references.

  The House made obituary references on the following and observed two minutes silence as a mark of respect towards the departed souls : -

1. Sh. Bhori Lal Shastri, Ex-Member of Delhi Metropolitan Council

2. Sh. Bhiku Ram Jain, Ex-Member of Parliament 

3. Sh. Govind Ram Verma, Ex- Member of Delhi Metropolitan Council

4. Sh. Shanti Desai, Ex-Mayor of Delhi


	3
	2.28 PM
	Sh. Ramvir Singh Bidhuri raised the issue of execution of death sentence to Saddam Hussain, Ex-President of Iraq and staged a brief walk out.



	4
	2.31PM
	Introduction of Bill:

‘The Delhi Municipal Corporation (Amendment) Bill, 2007’: 

The Minister of Finance & Urban Development introduced ‘The Delhi Municipal Corporation (Amendment) Bill, 2007’(Bill No.1 of 2007) with the leave of the House.

	5
	2.33 PM
	 Government Resolution: 

Dr. A.K.Walia, the Minister of Finance & Urban Development moved the following Government Resolution Under Rule 90 and initiated the discussion : 

“This House resolves that for the integrated development of Delhi and to provide housing to all and fulfill market requirements, employment opportunities and the growth of an ecologically sound heritage city, the Delhi Master Plan 2021 be implemented immediately.

This House further resolves that keeping in view the responsibility of this august House towards the people of Delhi, the suggestions of the House be incorporated in the Delhi Master Plan-2021 so that the dream of Delhi as a world class global city is accomplished”.  

The following Members participated in the discussion:

1. Dr. Jagdish Mukhi

2.   Sh. Ramvir Singh Bidhuri

	6
	4.00 PM
	 The House adjourned for tea break

	7
	4.39 PM
	 The House re-assembled. Discussion continued-

3. Sh. Mahabal Mishra

4. Dr. Narendra Nath

5. Sh. Mange Ram Garg

6. Sh. Bheeshm Sharma

 

	8
	6.00 PM
	House adjourned upto 11.00 A.M on 8th   January, 2007.
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